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rules bave to b. evolved. A ground rul, 
was evolved that Ibe bOllndary will he 
related with the help of these coordinate; 
lind correlated t<l the ground feature so 
that jutting out tonsues and olher land 
features are not divided up provided the 
shift is within a reasonable limit, If there 
is a spur, YOU do n<lf split it but compen
sate it in other ways. It is because at this 
that this matter is under consideration. 

11.14 hrl. 

PAPERS LAID ON THE TABLE 
Paper, Under ComPinies Act, etc. 

THE DEPUTY MINISTER IN fHE 
MINISTR Y OF INDUSTRIAL DEVELOP
MENT, INTERNAL TRADE & COMPANY 
AFFAIRS (SHRI BHANU PRAKASH 
SINGH) : On behalf of Shri F.A. Ahmed. 
I bcg to lay on the Table: 

(I) A copy each of the following papers 
under sub-sectinn (I) of section 619A of the 
Comp"ni •• Act, 1956:-

ti) !a) Review (Hindi and English 
versions) by the Government on the 
working of Ihe National New.print 
and paper mills Limited, Nepanagor 
for the year 1967-68. 

(b) Annual Report (Hindi and Eng
lish Yersions) of the National 
Newsprint and Paper Mills limited. 
Nep"n •• "r for the year 1967-68 
along with the Audited Accounts 
and the comment. of the Comptrol
ler linn Auditor General thereon. 
[Placed in Library. See No. LT-272/691 

(Ii) (a) Review by the Government on 
the working of the HondusLan Salt. 
Limited. Jalpur for the yO" 1966-67. 
(b) Annual Report of the Hindusfan 
Salls Limited, Jllipur for the YeJr 
1%6·67 ulonl wilh the Audiled 
Accounts and Ihe comments of the 
Comptroller and Aubitor General 
Ihereon. l Placed ,n Library See 
No. L T-272/69] 

!Iii) (a) Review by the Government on 
the workin, of the Sambhar S.It. 
Limited, Jalpur for the year 19M·67 
(b) Annual Report of tbo Samblur 
SoIlt. LlfDiteJ, Jilipur for tbe year 

1966-67 alone with the Audited 
Accounts and 'he comments of tbe 
Complroiler and Auditor General 
thereon. [Placed 'n Library. Ste 
No. LT-272/69] 

(2) A stalement showinll reasons for 
delay in laying the papers mention
ed at (ii) and (iiH of item (I) above. 

(3) (i) A copy of the Cinema Carbon, 
(Control) Amendment Order. 1968 
pUblisbeJ in Notification Ne. S.O. 
2543 in Gazette of India dated the 
12th July, 1968, under sub· section 
(6) of section 3 of the Essential 
Commodities Acl, 1955. 

(iiI A statement showing reasons for 
,i.lay in laying the above Notifica
tion. r I'lac~d '" I.Ibrary. See No. 
L T·273j691 

(4) A copy of Notification No. G S. R. 
416 published in Gazette 'If India 
dated Ihe 22nd February. 1969, under 
<uh-oectlon (3) of section 637 of the 
Companies Act. 1956. (Placed in 
Library. :;~e No. LT-274/69I 

(5) (i) A copy each of the following 
Notifications regardinl manasement 
of the India Electric Works Limited, 
Calculla under sub-section (2) of 
section 18A of the Industries (Deve
lopment and Regulalion) Act. 1951:-

(al S.O, 3278 published in Gazette of 
India dated the IOlh September, 
1968. 

(b) S.D. 3896 published in Gazette of 
India dated th. 31st October, 1968. 

(c) S.O. 3973 published in Gazette of 
lodi. dated the 11th November, 
1%8. 

(d) S.O. 4100 published in Gazette of 
India dated the 15th Noyember, 
1968. 

(e) 5.0. 4200 published in Gazette of 
India dated the 191h November, 
1968. 

(f ) S O. 429~ published in Gazette of 
India daled Ihe 27th November: 
1968. 

(lIS O. 4379 pnblished In Oazeue of 
India dated the 3rd December, 1968. 

(ill" \tatement showin. reasons for 
delay in layin. tbe above Notitica· 
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tiODI. l Placed la Library. See No. 
LT-27S!69] 

Nollflcatlo .. aader Splril_ P,...,.,.tlOIII 
(Illter-Slate T,.de aad C_JIIerce) 

Conlrol Ael 

SHRI BHANU PRAKASH SINGH: 
On behalf of Shri Raghunath. Reddy. I 
hell to lay on the Table :--

(I) A copy each of Iht f"liowin& NOlifi
cations isslied nnder seriion 2 of Ihe 
Spiriluoui Preparalions (Inler-Slute 
Trade and Commerce) Control Aal. 
19S5 :-

(i) S.O. 308 (Enllilh venion) and S.O. 
312 (Hindi ve"ioD) publbhed in 
Gazette of Indill d~ted t he 25th 
January. 1669. 

(il) S.O. 311 (English version) and S.O. 
312 (Hindi versioD) published in 
Gazette of India daled Ihe 251h 
January. 1969. Plactd ill Library. Sfe 
No. LT-276!69] 

(2) A copy each of the followin. NOII
fications i.sued UDder section 12 of 
the Spirituous Preparation. (lnter
Slate Trade and Commerce) Conlrol 
ACI. 1955 :-

(Il S.O. 309 (En.lish version) and S.O, 
313 (Hindi veTiion) published In 
Gazelle of India daled Ihe 251h 
JaDuary. 1969. 

(ii) S.O. 310 (Enllish version) aDd S. O. 
31" (Hindi vtrsion) published In 
Gazelle of India daled the 25th 
January. 1969. [Placed '" Library. 
See No. LT-276/69] 

COMMITTEE ON GOVERNMENT 
ASSURANCES 

SHRIMATI SAVITRI SHYAM 
(AODda) : I be. 10 prClCDI Ibe Fourtb 
Reporl of Ihe Committee on GoverDment 
A5Iurances· 

SHRIMATI SAVITRI SHYAM : I be, 
to lay 00 Ibe Table a copy of tho Bvidence 
!liveD ~orl lbe CoIIImltcee oa GOYlm_Dt 
Auurance. ip cODDOCrion with. repr .. o"t· 

alion from the President, Bela Road Refu
ICC Ice factories AnoelatloD. Delbl loeldlll 
relicf under tbe "Gadgll AssuraDces". 

BUSINESS ADVISORY COMMITTEE 

Thrlly Pint Report 

THE MINISTER OF PARLIAMENT
ARY AFFAIRS. AND SHIPPING a: 
TRANSPORT (SHRI RAGHU RAMAIAHI: 
I beg 10 move: 

"That Ihls house do a,ree with the 
Tblrty-firll Report of the BUlloes. 
Advisor, Commillee presented to Ihe 
House on the 10th March. 1969." 

MR. SPEAKER: The question Is : 

"Thai Ihis House do agree with Ihe 
Thirty-firat Report of Ihe Bua.lncil 
Advisory Commillee preseoted to tbe 
House on the 10th March. 1969." 

Tire mol/on wa. udopUd. 

12 17 hrs. 

GENERAL BUDGET-GENERAL 
DISCUSSION -Co""I. 

MR. SPEAKER: We have takon about 
7 ho:,," and IS mioule,. SliII we huYe 101 
about 12 hours and 45 minutes; that means. 
anolher Ihree days. 

Dr. P. Mandai was OD his leili. He hal 
laken ten minutes. 

DR. P. MANDAL (Vllbnupur) : Y .. _ 
terday I told the House that SaDtbaJd 
thermal plaot is in ur,.nl noed of rural 
electric supply which is the 10WOII in Wea, 
Beo,al rural .r08S compared to the other 
Slatea of lodl.. Pro, rOIl ItaDda Itill due 
to waDt of fuods. Sucb ia tho Stat .. of 
alfair. of BendaJ thermal plaDt allo. All 
work Oland 11111 duo to wanl or fundi, 
CoDtraClOrs reI reDcbed their la bourer. 
because they are Dot leCtiDI p.ymenl o( 
tbeir boavy dues from tbe Goyom_nt aDd 
Ibey are uoablo 10 pay Ibe labouren rUMber 
more (rom Ibeir own (UDdl. So. tbo work 
is not in prolre .. , bUI there il ullenl Deed 
(or thi •. 

A DOD-Con...... .ov.rnlDont bal b.a 
rorlDed In W"t ..... t a' prwRt- 'fIleT 


